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Before implementation of NFSA, State of Kerala has been getting following
monthly allocation under Targeted Public Distribution System (TPDS):

Foodgrains AAY BPL APL Total

Rice 20855 26566 36056 83487
Wheat 0 6963 11777 18740
Torar 20855 33529 47833 102217

In addition, Kerala was also allocated additional quantity of foodgrains per month
tor Above Poverty Line. (APL) and Below Poverty Line (BPL) families during
2015-16 and till June, 2016 as under:

Category Foodgrains per month {(in tons)
Rice Wheat Total

Additional BPL allocation 7082 2849 9931

Additional APL allocation 15458 5049 20507

Consequent upon implementation of NFSA in Kerala we.f 1st November, 2016,
a total annual allocation of 14.25 lakh MT of foodgrains to Kerala is being made
covering 91.87 lakh NFSA beneficiaries in rural and 62.93 lakh NFSA beneficiaries
in urban areas ie. 154.80 lakh NFSA beneficiaries in Kerala, which 1s the maximum
no. of accepted NFSA beneficiaries in the State of Kerala.

In case, the State Government requires any additional allocation of foodgrains for
distribution, as per existing policy it can be made available by this Department at
economic cost only subject to availability of foodgrains in the Central pool. The State

Government can also participate in sale of foodgrains through auction under OMSS.
Availability of commodities under PDS

238, SHRI KIRANMAY NANDA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has any plan to increase the quantity and number of
items available through Public Distribution System (PDS) after demonetization to
strengthen PDS and make better availability of commodities to public; and

(b) 1f so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) and (b)
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No Sir, there 1s no such proposal at present. The National Food Security Act, 2013
(NFSA) provides for coverage of upto 75% of rural and 50% of urban population
for receiving highly subsidized foodgrains. No other item 1s included for distribution
through PDS under NFSA. States/UTs are however free to distnibute any other item

out of their own resources.
Cashless transactions in ration shops

239. SHRI K. €. RAMAMURTHY: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether the Ministry is going to equip all ration shops for cashless transactions
before March, 2017, if so, the details thereof;

(b) the details of plan of action since cashless payments are mandated only in

38,000 ration shops out of the total 527 lakh shops across the country;, and

(¢) whether any consultations have been held with State Governments in this

regard, if so, the outcome thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) and (b)
This Department has prepared a detailed roadmap and an action plan along-with
State-wise targets to implement the various modes of cashless transactions. However,
complete rtoll out of the strategy for cashless mechanmism depends on readiness of
the States/UTs, availability of adequate infrastructure, status of financial inclusion,
level of Aadhaar seeding, awareness level of beneficiaries and telecom coverage etc.
Accordingly, all States/UTs Governments have been advised to adopt a phase-wise
approach, starting with Metropolitan Cities, Municipal Corporations, Municipalities,
District Headquarters and other urban areas where the conditions allow for an effective

implementation and then eventually expanding it to semi-urban and rural areas.

(¢) This Department had briefed all Food Secretaries of States/UTs through
Video Conferencing to adopt various modes of cashless transactions at all Fair Price
Shops. Secretary (F&PD) also shared roadmap with State-wise targets to all Chief
Secretaries/ Administrators. A national level Conference was also held on 19.01.2017 on
‘PDS Reforms and Cashless Environment’ with State Food Ministers and Secretaries
of Food, Civil Supplies and Consumer Affairs of all States/UTs at Vigyan Bhavan,
New Delhi. Hon’ble Food Ministers of all States/UTs have been requested to enable

cashless transactions in all FPSs and to monitor the progress.



